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Hon'ble 19r.M.$.Ilukherjea, Administrative Member 

B,N. CHATTER jcE 

Vs 

UNION OF INDIA & ORS. 

Mr.S.Kar, counsel appears fat bhe applicant. Mr.P.K,Arora, 

counsel. ppears  for the respondents. This is an application for 

addition of parties as respondents who are said to be juniors to the 

petitioners but have been given promo 
- 	& 
tion suoorseding the petitioner. 

fr1 
MA is allowed Theparties added 	-br-#ed as 

respondents. The private respondents so added may file reply by the 
date fixed 4  Matter to be listed on 14.4.97. Order passed this day 

shall be communicated to the added .respondents, 
2. 	 Let a plain copy of the order be handed over to both the 
counsel for necessary action4 


